Filing under clause (ca) of sub-regulation (2) of regulation

Name of the Corporate Debtor:

PISCES EXIM (INDIA) PRIVATE LIMITED; Date of Commencement of CIRP: 21.12.2021; List of creditors as

13 of the IBBI (Insolvency Resolution Process for Corporate Persons) Regulations, 2016

on: 11.01.2022

Amount in Rs.

SL

No.

Category of stakeholders

Summary of claims

received

Summary of claims

admitted

No. of
claims

Amount

No. of
claims

Amount of claims
admitted

Amount of
contingent

claims

Amount of
claims not
admitted

Amount of
claims under
verification

Details in
Annexure

Remarks, if
any

Secured financial creditors belonging to any class
of creditors

0

0

0

0

Unsecured financial creditors belonging to any
class of creditors

[

10,483,404,039.00

1| 10,483,404,039.00

Secured financial creditors (other than belonging

%

9

to any class of creditors)
Unsecured financial creditors (other than

o

:

belonging to any class of creditors)
Operational creditors (Workmen)

[i|

o]

of

of

Operational creditors (Employees)

0

0|

o< N1 [} [7,] NN

Operational creditors (Government Dues)
Operational creditors (other than Workmen,
Emplovyees and Government Dues)

[l (=1 (=] (=] IK=)

3,833,991.00

3,833,991.00

o jJojojol ©

@ N g

Other stakeholders, if any (other than financial
creditors and operational creditors)

0

0

o|

3,833,991.00

3,833,991.00

Total




Annexure 1
Name of the Corporate Debtor: PISCES EXIM (INDIA) PRIVATE LIMITED; Date of Commencement of CIRP: 21.12.2021; List of creditors as on: 11.01.2022

List of Secured Financial Creditors belonging to any class of creditors
(Amount In Rs,)

Details of claim received Details of claim admitted
Amount
Amount | ofany | Amount romosat of
AR of mutual | of claim Saen Remarks
SI. No. Name of creditor Date of Amountof claim | Natureof |C0Vered| Amount | Whether % of voting |contingen| dues, not e d ,ifany
R Amount claimed by |covered by| related . verificatio
receipt admitted claim , |shareinCOC} tclaim |that may|admitted
security | guarantee | party? n
be set off]
interest
[
NOT APPLICABLE
| I [ [ [ I [ [ | [ [ K 2 [ |

TOTAL - s




Name of the Corporate Debtor: PISCES EXIM (INDIA) PRIVATE LIMITED; Date of Commencement of CIRP: 21.12.2021; List of creditors as on: 11.01.2022

List of unsecured financial creditors belonging to any class of creditors

Annexure 2

(Amount in Rs.)

Details of claim received Details of claim admitted Amount
ofany | Amount g o
, %of |Amountolf o onai|ofctatm| ™ |Remarks,
Sl No. Name of creditor Date of Amount of claim Amount | Whether voting contingent| g under ifany
Amount claimed R Nature of claim |covered by| related claim X verificatio
receipt admitted share in that may {admitted
guarantee party? CoC be set off n
1 PEC LIMITED 11.01.2022 10,483,404,039.00 10,483,404,039.00 Amount due of NONE NO 100 NIL NIL NONE NONE
& account of Export
“ 14.01.2022 Packing Credit
| extended to the
F_ Corporate Debtor
|
| TOTAL 10,483,404,039.00 10,483,404,039.00 100




Annexure 3

Name of the Corporate Debtor: PISCES EXIM (INDIA) PRIVATE LIMITED; Date of Commencement of CIRP: 21.12.2021; List of creditors as on: 11.01.2022

List of Secured Financial (other than Creditors belonging to any class of creditors)
(Amount in Rs.)

Details of claim .
received Details of claim admitted Amount
Amount
Amount | Amount Aobunit | GEey |y A" of claim
Name of % of of mutual | of claim Remarks
Sl. No. : Amount of covered | covered | Whether . under z
creditor Date of | Amount . Nature voting |continge| dues, not : ,ifany
. . claim . by by related . verificati
receipt | claimed . of claim , share in | nt claim | that may |admitted
admitted security |[guarante| party? on
cocC be set off
interest e
NOT APPLICABLE
| _ 1 _ _ _ _ | _ [




Annexure 4

Name of the Corporate Debtor: PISCES EXIM (INDIA) PRIVATE LIMITED; Date of Commencement of CIRP: 21.12.2021; List of creditors as on:
11.01.2022

List of unsecured financial creditors (other than belonging to any class of creditors)

(Amount in Rs.)

Sl

No.

Name of
creditor

Amount
of
continge
nt claim

Amount
of any
mutual
dues,
that may
be set off

Amount
of claim
not
admitted

Amount
of claim
under
verificati
on

Remarks
,if any

UEISSECis Details of claim admitted
received
Amount W“M.—MM Whether % of
Date of | Amount . |Nature off voting
. . of claim . by related .
receipt | claimed . claim share in
admitted guarante| party? CoC
e
NOT APPLICABLE




Annexure 5
Name of the Corporate Debtor: PISCES EXIM (INDIA) PRIVATE LIMITED; Date of Commencement of CIRP: 21.12.2021; List of creditors as on: 11.01.2022
List of operational creditors (Workmen)
Amount in Rs.
DIEtalls ..; Chiim Details of claim admitted
received Amount
Amount
Amount of pRany of claim | Amount of
Sl No Name of authorised Name of F : Wheth om\ﬂ_wwzu_:n contingent mutual under | clatismot Remarks, if
- No. moun er e
representative, if any workman cma.i Amount of clalm Nature of related CoC, If claim dues, that verificati| admitted any
receipt | claimed claim may be
admitted party? | applicabl on
set off
e
NOT APPLICABLE
] | | | 1 ] | | L |
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Annexure 6

Name of the Corporate Debtor: PISCES EXIM (INDIA) PRIVATE LIMITED; Date of Commencement of CIRP: 21.12.2021; List of creditors as on: 11.01.2022

List of operational creditors (Employees)

Detalls of'claim Details of claim admitted
Amount

received
Amount

%of | Amountof ofaiy of claim | Amount of
mutual Remarks,
under | claim not

Sl. No Nale of authcised Name of employee Wheth VoUng | contingent
"7 | representative, if any Date of | Amount | A™OUP | Nature CHITY Share in dues, ifany
- of claim related claim verificati] admitted
receipt | claimed admitted of claim Tty CoC, if that may o
party applicabl be set off

e

NOT APPLICABLE

1 ] ] 1 1 1 ] | ] ] ] | L




Annexure 7

Name of the Corporate Debtor: PISCES EXIM (INDIA) PRIVATE LIMITED; Date of Commencement of CIRP: 21.12.2021: List of creditors as on: 11.01.2022

List of operational creditors (Government Dues)

Details of Claimant DECIRSGE el Details of claim admitted
received
Amount A tof
Amount jof any S
claim Amount of
sl No of mutual sy oy Remarks,
Dateof  [Amount |AMOUPt Ofly . ture of |Whether 1% of voting continge |dues, that} . . - If any
Department |Government claim related |share In CoC, t clai be verificatio jadmitted
receipt claimed . claim ntciaim may
admitted party? |if applicable n

set off

NOT APPLICABLE




Name of the Corporate Debtor: PISCES EXIM (INDIA) PRIVATE LIMITED; Date of Commencement of CIRP: 21.12,2021; List of creditors as on: 11.01,2022

List of operational creditors (other than Workmen, Employees and Government Dues)

Annexure 8

Details of claim received

Detalls of claim admitted

ﬁnuﬂ Amount
Amount of of claim | Amount of
Amount % of mutual Remarks,
Sl. No. Name of creditor Date of Amount of clalm covered by Amount | Whether voting [contingent dues under | claim not if any
Amount claimed Nature of claim covered by | related claim " lverificati| admitted
receipt admitted security araiitis arty? share In that may
Interest | B" Pty CoC be set off o
1 GAINWELL COMMOSALES [11.01.2022 3,833,991.00 3,833,991.00 Amount due against the NIL NIL NO NIL NIL NIL NIL NIL
PRIVATE LIMITED & invoice for Service Charge
14.01.2022 for supply of service.

3,833,991.00

3,833,991.00
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Name of the Corporate Debtor: PISCES EXIM (INDIA) PRIVATE LIMITED; Date of Commencement of CIRP: 21.12.2021; List of creditors as on: 11.01.2022

List of other creditors (Other than financial creditors and operational creditors)

Annexure 9

Amount in Rs.
cmn“_nmew”n__m_s Details of claim admitted Amount of
Amount of | any mutual | Amountof | Amount of Remarks, if
S1. No. Name of Creditor contingent | dues,that | claimnot | claimunder an ’
claim | maybeset | admitted | verification y
Amount off
Date of | Amount >_=o=.=~ Nature of| covered by A JSather
R of claim . covered by | related
receipt | claimed admitted claim Security ke
Interest Puae party?
NOT APPLICABLE
] ] B | 1 W
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